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Title : Need to address the challenges posed by the Regional Comprehensive Economic Partnership agreement.

ADV. JOICE GEORGE (IDUKKI): India is currently involved in negotiations for a Regional Comprehensive Economic Partnership (RCEP)
Agreement. Once concluded, the RCEP Agreement will have the potential to be the world's largest free trade area with a total gross domestic
product (GDP) of around US$ 20 Trillion and an integrated market of over three billion people accounting for more than a quarter of world trade. It
should be noted that the RCEP if ratified, affects every aspect of the Indian economy and its people, such as goods, services, investment, economic
& technical co-operation, intellectual property, competition and dispute settlement. The extensive liberalization envisaged by the RCEP irreparably
damages agriculture sector. The RECP will also jeopardize the government's efforts like 'Make in India' to revive manufacturing sector. Hence, I urge
upon the Government to address the challenges by conducting socio-economic and human rights impact assessment with the involvement of all
stakeholders including the representatives of the people before proceeding further There should be deliberations and consensus among the
stakeholders including the State Governments and representatives of people before concluding such an agreement having direct bearing on the cash
and plantation crops and every spare of micro entrepreneurship.

off aiferwskor w153t (reraetl): dsal, us aga sscaunt R &) ...(saerer)
HON. SPEAKER: I have already disallowed the Adjournment Motion. If you want discussiona€} a€; ..
off aifterenTslor 253 & disa, o aaf @ B e dare 3, Afver Brb Brer - 56 B aea aal b e dar 3 ... (cwxedror)

THE MINISTER OF CHEMICALS AND FERTILIZERS AND MINISTER OF PARLIAMENTARY AFFAIRS (SHRI ANANTHKUMAR): We are ready for a
discussion under Rule 193 because people at large are with this decision of Shri Narendra Modi. ...(Interruptions) They want that black money should
be finished; they want that fake notes should be finished; they want to give a death blow to terrorism. ...(Interruptions) Therefore, I request
cooperation of all the political parties.

HON. SPEAKER: You are ready to discuss it under Rule 193 but I have disallowed Adjournment Motion.
off aifeerastslor TarsaY @ ar awft ot anuds amer &, ... (suaeror) Afdser anuwt Aers i ordl B .. (waaemer)
HON. SPEAKER: Shri Sudip Bandyopadhyay, do you want to say anything?

...(Interruptions)

HON. SPEAKER: I am allowing you.

SHRI SUDIP BANDYOPADHYAY (KOLKATA UTTAR) : Hon. Speaker Madam, you have asked us to go for a discussion under Rule 193. But the
problem is that we are in a mood to censure the Government under Adjournment Motion. So, we request you to let the Government come forward on
the issue.

...(Interruptions)
HON. SPEAKER: I have already disallowed the Adjournment Motion today. So, the question does not arise.

SHRI SUDIP BANDYOPADHYAY : Today, the situation is different. Many political parties in the Opposition are together today. ...(Interruptions) It is a
different scenario. It had never happened at this Lok Sabha.

HON. SPEAKER: Do you not agree on the discussion under Rule 1937

SHRI SUDIP BANDYOPADHYAY: Our approach is: let the Government come up, take up the decision through Adjournment Motion and let the House
function normally.

HON. SPEAKER: Shri Mallikarjun Kharge, do you want to say something?

off fcerprslor Fasal : Jisa, a1 JawT waen vw & & b sPR forE-56 b dsa wsseliic Mo aaf 3 forn srn A1 gz Ager I amen oft Com, 32T uT Afder oft Bt i
ailar Rpwz 3 16 oft arcren 8 oo .. (wramer) gt dior w1s & fov frer-193 & aea Rib aaf @2 I amws @is 39, .. (@wer) a5 TATT A ot R 3 .. (o)
g SRS & 3 wASK ciler 33 genfaa F) ...(wwwmer) sAifee g 3w §) ...(=mae) Adjournment is a censure on the Government.

off soteagsAr @ s, wiel eol B @iy 3, sreft oite B @ 3 iz ayperan B @2 7 o gl odf 2 ... (werer) ft ves & daw &) . .(wawren) F s1df s @5 A dler
et gl A5 uet 3t 3, apecrar & uet A & A oueft oite A5 et 9 F) ...(@Ener) S S Aol A son & area 2, Wwfer 3 AEARKT A sean & s & 5 as A & I ordf
freveror anfgy) ... (catrer) safifere Brui-193 & asa aaf deft aiféy,



(At this stage, Shri Deepdendra Huda, Shri Kalyan Banerjee and some other hon. Members came and stood on the floor near the Table.)

ofl selcagaARr § sy, aal @l & Rw en dar 3 ...(cmue) Reell @@ el aal @3 ...(@maer) i Aeer o ge o &) ...(camen) qrid Best & R,
awa Bee & fm dw wwn aifde, 3u% fw oft Jsma 3 ...(cuaeme) A wer T A Bk & @ F gy Joee i der asad o 3 &) et s Jeele i
&)...(cerrerer) & @l & e w3a dene &,... (s )

HON. SPEAKER: I am sorry. You do not want a discussion.

...(Interruptions)
HON. SPEAKER: I am sorry.

...(Interruptions)

HON. SPEAKER: The House stands adjourned to meet again tomorrow at 11 a.m.

The Lok Sabha then adjourned till Eleven of the Clock

on Friday, November 18, 2016 / Kartika 27, 1938 (Saka).
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